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Ali : Applicant
Vs.

1. Tnizn of India through  the Gensral Managesr, Westsrn Failway,

Churchgate, Mumbai.

2. Iy.Chief Enginesr (Constructicn), Western Failway, Ajmer
3. Divigional Failway Managjsr, Weshkern Failway, Fajkot Divizion, Fajkcot.

.« JRespondents.
Mr.J.F.Maushik - Counsel for applicant
Mr.Manish Bhandari - Counsel for respondznta
CORAM:
Hon'kle Mr./G:;pal Frizhna, Vice Chairman
Hon'lle Mr.O.P.Shavra, Administrative Member.
FEF BON'BLE MP.GOPAL I'FISHIIA, VICE CHAIFMAL]L,

Applicant 21i has  filed this application under Sec.19 of the

Administrative Trikbunals Act, 1985, =ze e ing divecticon b2 the vespondants to

congider him for regularization on the posk of Sarangy in Group—C.

Th2

applicant has alss prayed that the vespondente may ke Jirested to protect

the present pay of the applicant.

2. Wz have heard the learnsd ocunsel for the parvtiss and have peruzed

the material on racovd. The counsel for the pactizs have agr”“l that the

matter may b2 Jdisposed of at the stage of aimissicon.

(C) Fajkot in Fajkcot Diviesion of the Western Failway. He has

transferrad tc a numksr of places in different projects of the Railway .«

z. The appli-ant's case iz that he was appointed as caswal Sarang in
“oraup~T on 5.8.197% at Sahajapur in the Rajkok Di viaic n vhere he worksd

Crupto 10,1.19746, He was veappointed on 22.1.197¢ under the Bridge Inspe-:"?i
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the gzme poet of Sarang and haz alss besn promobed ko the post of Sarang

Gr.II in the scale of Fz l1200-1200 onder IOW(C) Ajmer, Wesisrn Failway. He

has ales Leen sukbjected to the aoreening test as well as medical

erxamination for the poet of Sarang which falls in Skilled Artisan Cateyory

and iz a Group-C pwt. The spplicant's Jrisvance iz that he is bzing

transfarreld to a Group-D poat on vegularisation therein, without any

tranzfer szllowance and without any Jjoining Eime. The vespondents

have

gtated that the applicant is not entitled to vemlarisation in Group-C

roet. The lzarnesd counsel for the applicant has drawn oar attention bo the

instricticne of the Railway Board Jated 5.4.1997 at Apnzxure-AZ, para
which reads as follows:
&

Group—" 2calez has  besn under consideraticons of the Board.

joy
5]
<
(13

carefiul congideraticon of the matker, Board

reyularisation of caswal labour working in Group-C acales may b2

3 of

3¢ The question of requlavizakion of the casual lakour working in

After

Adecided that the

done
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on the Fullqung lines

i) All casusl 1abour/:ucct1Lut 22 in Grogp—C scales vhether they
are Diploma Holderz cr have utlé' Jqualifications, may Ee Jiven a
chance to appear in exam tlunh conducted by FRFE of the Pailways
for posts as peor their suitability and cpalificaticon without any
age bar.

ii) Iktwithstanding (i) akove, such of the cazual labour in Group-
C acales az ars presently entitled for akacrpiion as zkilled
artizans ajainst I25% of the promobion cuoba may continue to ke

conzidered for abecrption asz anach.

- iii)tsewithetanding (1) and (ii) akaowve, 211 casual labowr may
: continus Lo b2 considered foo akasrphbion in Group-D on the haszis
of the number of Aasysz put in as casuwal lakour in Yespective
Units.”
4, The applicant's caze falls within the amkit of item (ii) of para 3 of

the Failway Bogrd's instmctiong dated 5.21.97 vefer ved to above.

5. In the circumstances ws dirvect the vespondents to consider the case
of the applicant for vegqularisation ajainst Group-C pazk of Savrangy ajainst
25% promstion cuotar i€ he is found to be a2nicr encugh and if he falls
within the cons of oconsidsration depending upon the availakility of
vacancies, as per rulea. With vregard to the prayer fovr protection of ray,

the applicant may malks 3 reprefentation to the respondents who will
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onsider it in accordance with the rules. As vejards arant of transfer
ar.hances, joining time, eteo. for movement on transfer, the allowances may

be:granteﬂ to the applicant a2 admisgible undsr the rules.

G. The 0.2 is disgoezd of acomvrdingly with no crder as to costs.
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(O.P.Sharma) o (Gopal Krishna)

Administrative Menker Vice Chairman.



